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, 776ft. SHRI CHINTAM ANI JENA: 
;Will_ t^e PRiM E MINISTER- be pleased 
to state: ,

(a) W hether Government have consi-
dered the need of preparing a report on 
Rural Environment in the country;

(b) if so. whether any report on rural 
environment lias been prepared; and

-1- (c) whether the portion of the report 
relating ty -Jewlopmcnt planning of vil-
lages ensues appropriate environmental 
management?

THE MINISTER OP STATE IN TH E 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ENVIRONM ENT AND 
ELECTRONICS AND OCEAN DEVE-
LOPMENT (SHRI C. P. N. SIN G H ):
(a) No, Sir.

(b) and (c). Docs not arise.

ApjWmtinent of Candidates in Sub-
Regional office of EPC, Ranchi

7770. SHRI RAM AVATAR SHASTRl: 
Vvil[ the Minister of LABOUR he pleased 
lo stale:

(a whither it is a fact that candidates 
appointed specially for Sub-Regional Office 
of Provident Fund Commissioner, Ranchi 
(Bihar) were 'allowed to join at Headquar-
ters in Paina Regional Office;

#t ■*

(b) whether it is also a fact that instead 
of extending joining lime as ui>ier rules, 
line candidates were also allowed to pro-
ceed on leave; and

(c) if so, whether Government h'ave 
taken any action in the matter;

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
DHARMAV1R): (a) to (c). The required
information is heine collected an d 'w ill 
be laid on the Table of the Hffuse.
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a  r!

Audit of Accounts of University Employ-
m ent and Inform anttofi, ;• .Guidance 

Bureau, Jamia Mlllia, Delhi

7771, SHRI R. N. RAKESH:
S H R I K E S H O m tM f f i i « : sd
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